
central AOMINISTRAirv/E TRIBUNAL PRINCIPAL BENCH

tJ'A'NO^I 2034/2000

^  Neu Delhi: this the ^ day of D0cembar,2OO0,'

HON»BLE P1Ris.R,ADIGE,VICE CHAIRnAN(A)^

HON*BLE DR>.A/EOA\/ALLI,(»lEnBER (o)

1, Anil Kumar

s/o Late Sh, jal Parkash

itouse No: 10/519 Behind

jai Talkies Krishna colony

Muradnagar.

^  2, Ambrish Kumar

s/o Sh, R,N,Tyagi

r/o C-694 DDA UG Plats

East Of Loni Road,

Shahdara,

3. A,K, Bansal

s/o Sh. O.P.Gupta

r/o 9/63 Bagichi Gali

Vishwas Nagar, Shahdara.

4. Ashok Kumar Sainy

s/o Sh, Ishwar Dass Sainy

r/o WZ 35 D-293 Sadh Nagar

Palam Colony

^  New Delhi - 45
5. Ajit Singh

s/o Late Sh. Raghbir Singh

r/o 116/6 R.K. Puram,

New Delhi - 110022.

6. Bhoodev Singh

s/o Sh. (Sijraj Singh

r/o C-99 B Lapat Nagar

Sahibabad Ghaziabad (U.P.)

7. Brahma l^nd Singh

s/o Sh, I^mata Singh

r/o G-3/226 Rohtoi Sector 16

Delhi - 85,
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V  8, B.K, sharma
S/o sh. Ram Parkash sharma

r/o 22/1 sucheta Puri

Modlnagar Ghaziabado

9* Chander Bhan

s/o Sh, Ram Kishan,

r/o G-40 Bhagwati Garden EKtaOo

New Delhi . 59

10. D.K. Singhal

s/o Sh, D.C. Singhal

^  r/o G—90 Dilshad Colony
Delhi - 110095

11. Deepak Kumar

s/o Sh. Sateyndra Pal

r/o B-20 Indra ejic1(neb sarai

New Delhi - 110068

12. Dinesh Surangi

s/o Sh. C.L. Surangi

r/o 1264 1st Floor

Sector-18

Faridabad.

13. D.K. Gautam

s/o Sh, Ifergulal

r/o WZ-441 B Gali Noj 21

Sadh Nagar II

Palam Colony, Delhi.

14. Dinesh B^rgaoa

S/o Sh. O.P, Bhargava

r/o B-41 1st Floor

Dilshad Colony

Delhi - 95

15. Dwarika Prasad Verma

s/o sh, Bhocdev Singh

Ar72 C^gan Vihar

Bhopura Distt.

Ghaziabad.

.•N
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^  16 Dharam Pal
s/o Sh. Raghuvir Singh h
A-66 Gall No: 1 Kabir Nagar

100 Feet Road

Shahdara ;

17, ifirbans Lai |
s/o Sh, Des Raj

A_511, 12 IDA Colony !

Khayala New Delhi-18

I

18, Ihderpal Singh

s/o Sh, Lakhan Singh Gangwar i

A.680 C^ll No: 18

Mahavir Enclave, Part II

19, jagmal Singh

s/o Late Sh, Tika Ram

r/o V, &P,0, GSrhi Chowkhandi

Distt, Ghaziabad U,P, |

20, Jugal Kishore Mehra

s/o Late Sh, Nidhu Ram

r/o 353/6 R.K, Pxiram,

New Delhi - 22

21, Joga Ram

s/o Sh, Balandu Ram

r/o RZ-G 823 Raj Nagar

Part II Palam colony

Delhi,

2 2, Kanwal Kant

s/o Late Sh, Ram Parkash

r/o WZ-120 Plot NO! 334

Chand Nagar Delhi-18

23, Kamal Kant Kalra

s/o Sh, Krishan Lai

r/o 1116 Pocket GH 5 &7 LIG

Paschim Vihar Delhi,

/V
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<y. 24, Man jit Kumar Prashar

s/o Late Chander Mukhi

r/o 1252 Near I^lshna Mandlr

Najafgarh, New Delhi,

25, Mukesh Kumar

s/o Sh, Late V. P jain

r/o 9/1911 Gali No: 2

Kailash Nagar Delhi.31

26, Mukesh Chand Aggarwal

s/o Late Sh, Laxni Chand

i  r/o 50-A Baldev Park

Delhi - 51

27, N.K, Sharma

s/o Sh, Shambu Dayal Sharma

r/o A-50 Shyara Park Extn,

Sahibabad Ghaziabad (U,P,)

28, N,K, Sehgal

s/o Sh, B,L, Sehgal

r/o WZ-36/1 Gali No: 15

Krishia Puri Tilak Nagar,

New Delhi,

29, O.P,S, Dhama

s/o sh, Balbir Singh

^  r/o H- 51 Ganga Vihar
Delhi - 94

30, Ravinder Pcd

S/o Sh, ifirbans Lai

r/o A.101 Gali No: 4

Madhu Vihar U^tarm Nagar,

Delhi.

31, Ranbir Stngh

s/o sh, Dila Ram

r/o 37/6 R,K, Purara,

New Delhi - 2 2

32, Ram Kewal Azad

s/o Sh, Ram Avadh

r/o R-13 East Vinod Nagar

Delhi - 91
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33, Raj Kumar
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35, R, K»Gupta

s/ o Late Sh. Ghasi Ram

r/o R&.A_2 3 A Siiraj Vihar

Kakrola, Uttam Nagar Delhi.

34, Raman Rani Verma

w/o sh, N,P,s,Verma

r/o ISC Sanchar Lok

Parts,

I,P, Extenslcn, Delhl-92

s/o Late Sh, Telu Ram Gupta

r/o B-.42 G, P. Dllshad colony

Delhl-95

36, Ramesh Chander Malllk

s/o Sh, Ishwar Chander Malik

r/o G-9/217 Sector 16 Rohlnl,

Delhi - 85

37, Sucha Singh

s/o S, Jagat Singh

r/o 421 Lane NO: 16 DDA janta

Flats Madanglr , New ^elhl,

38, Sunll Negl

s/o Sh, S,S, Negl

r/o 1-149 Mahavlr End,

Palara# New Delhi,

39, S,S, Aslja

s/o Sh, P,S,Aslja

r/o 112_a Indra Purl Extea,

Shahdara Lonl Road, Delhi,

40, Som Nath

s/o sh, Ramjl Das Khurana

r/o C-47 Ram Dutt End,

Uttam Nagar , New Delhl-59
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41, Shatru Gan Tyagi

s/o Sh, Jagan Nath Tyagi

r/o 4/2683 Gall Nc^6

Bihar 1 Colcny

Shahdara, Delhi,

42 Sushil Kvrniar Shanna

s/o Sh, R, R.Sharma

r/o 341/lD Shalimar Park Exten,

Shahdara, Delhi-32

43, Shalinder Singh

s/o sh, Naxibat Singh

r/o 200 Rama Market,

Pitampura, Delhi - 34

44, Trilok Kisnar

s/o Sh, L,R, Gupta

r/o 28/15 Babar Pur

100 Ft, Road Shiv Mandir

Shahdara, Delhi

45, Vinod Kumar

s/o Late.Sh, Oro Parkash

r/o A - 634 Jahangir Puri,

Delhi - 33

46, Rajesh Kumar Saini

s/o Late Sh, C,S, Saini

r/o B-58 Suraj Mai Vihar

Delhi -92

47, Ram Prit Singh

s/o Sh, Ishwari Singh

r/o B-5/99 Sector 11

Rohlni, Delhi,

.Applicants,
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Versus

0

1.

i

2.

3.

A.

UnioH of India
through its Secretary,
Ministry of Communications,
Department of Telecommunications,
San char Bhawan, Ashoka Road,
New Delhi

The Chai rman,
Telecom Services,
Government of India,
San char Bhawan, Ashoka ̂ ad.
New Delhi

The Assistant Director General(ST-C)
Telecom Services,
Government of India,
San char Bhawan, Ashoka Road,
New Delhi

The Chief General Manager,
Mahanagar Telephone Nigam Ltd,
K.L.Bhawan,
N

/-■

ew Delhi o• .Respondents

Advocetss* Mrs. Ram Chhabra For Spplic^nts*

Shri \J5R Krishna with Ms.^Gee tan jali Goal
for respondents ^

ORDER

s1r.adige,\;c(a)

Applicants impugn respondents' letter

dated 20j9;i2000 (Annexure.^ P-l0) and seek a direction to
respondents to implement the select panel issued v/ide

letter dated 1 9.8.^000 (Annexure.^ F"»6) for sending the
successful candidates for DTOs' training-^^

2^ Heard both sides^j

3.' The panel issued vide letter dated 1 9,^'8,i2000

is only an eligibility list of TTAs uho have qualified

in the Screening Test of DTOs for the purpose of

J
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selection and deputation on training." In o th\

words the TTa's named in the panel issued vide

letter da ted 1 sja.^OOO^are eligible to be sent
for DTOs* training.^ The criteria for sending tte

eligible TlAs for DTOs* training is to be the

length of service put in by them as TTAs vide 3T0

Recruitment (Amendment ) Rules,! 996 notified under

Article 33 9 of the Constitution on l4,ilo.^96

(Annexure'J P-3) which has not beai impugried.^

The OA therefore warrants no in terf eren cev'

It is dignissed'i^ Interim orders are vacated.' No

cos ts/fi

( OR.a.\/e:da-\/alli )
fimKR (o)

(S.R.ADIGE ')
MICZ CHAIRMAN (a)

/ ug/


